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Statutory Alert:
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Any discrepancy in the details on this Certificate and as avalable on the websile ! Moblla App renders it inualid
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3. In case of any discrepancy plesse inform the Competent Ata\nnh/.
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Karam Singh Son of Suchcha Singh
Article 4 Affidavit
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(Zero)

Karam Singh Son of Suchcha Singh
To whom it may concerns

Karam Singh Son of Suchcha Singh
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1. The authenticily of this Slamp certificate should be verified al ‘www.shdleslamp.com' i
Ay discrapancy in Ihe detaik on thiz Certiicate and a= 1uaailnbh; an ths wehei .%".Saw?\'gg ﬁf;!ﬂpﬂ.ﬂ’,'iﬁ”p of Stack Holding.

2 The onus of checking the legtimacy is on the users of the certificate
3 In case of any discrepancy pease inform the Competent Authority.
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